GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARRED QUESTION NO. 12781

TO BE ANSWERED ON THE 38D AUGUST2018/SHRAVANAI12, 1940(SAKA)
Reformin Banks

12781. SHRIRAJANVICHARE:
Willthe Ministerof FINANCEDbe pleased to state:

()  whetherthe Governmenthas takennote of reportsfroma prominentglobal
ratingagencyindicatingthat Non PerformingAssets (NPAs) in the Indian banksis
much more than expected and tighter regulatory standards continued with
generouscapitalinjectionsshouldstrengthenbalance sheets of the banksand there
is an urgentneed for reforms;and

(b)  if so, the detailsthereofand the reactionof the Governmentthereto?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIVPRATAPSHUKILA)

(a) and (b): Governmenthas taken note of Standard & Poor’s (S&P) Global
Ratings,a prominentglobal ratingagency,whichstates, infer-alia, that “the worstis
almost over for India’s banks”. It furtherstates that India is at the tail-end of its
bad-loan recognition problem as a stringent non-performingloan recognition
coupled with tighter yet faster resolutionunder India’s new bankruptcylaw and
reboundingcorporateprofits, willhelp banks graduallyrecover from a protracted
bad-debt cycle and the Government'songoing recapitalisationprogrammeof Rs
2.1 lakh crore will help shore up depleted capital positions of the banks. It also
states that the Governmentis workingon a four-prongedstrategyto improvethe
health of the bankingsector: recognition,resolution,recapitalisationand reform
(“4Rs”), and that theirstable outlookon the banksreflect theirview that the “4Rs”
and otherinitiativestaken by the Governmentand RBI willstrengthenthe banking
system overthe next coupleof years.



